THE GAUHATI HIGH COURT AT GUWAHATI
(THE HIGH COURT OF ASSAM: NAGALAND: MIZORAM AND ARUNACHAL PRADESH)

PENDENCY/ ARREARS IN THE SUB-ORDINATE COURTS OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH,

AS ON 31ST OCTOBER, 2022

Disposal of cases

Pendency of Cases

Ovening Balance Institution during the Disposal during the Closing Balance at the which are more than 5 which are more than 5
Name of P g Month Month end of the month years old years old at the end of
the State. the month

Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total

ASSAM 92704 | 385652 | 478356 2519 20220 22739 1712 11965 13677 93511 | 393899 | 487418 205 1133 1338 14235 52027 66262
NAGALAND 1573 3032 4605 194 155 349 150 257 407 1617 2930 4547 01 12 13 304 782 1086
MIZORAM 2792 3051 5843 509 576 1085 517 604 1121 2784 3023 5807 00 05 05 370 160 530
Aggxgg;ﬁ‘L 2743 13286 16029 297 699 996 277 648 925 2763 13337 16100 10 74 84 506 4192 4698




